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(HrGH COURT OF ASSA M, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Shri SaPtarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

I

From

To,

Sub:-

Ref:-

Casual leave with station leave permission'

Your letter No. ADI(U) 3280 dtd' 30'11'2023'

Smti. Ranjita Aganaralla,

i/c District & Sessions Judge,

Udalguri.

Dated Guwahati, the Off..., ber,2023

Yours faithfullY,

94-
JT. REGiSTRAR (VTGTLANCE)

oT\ra\zj

Sir,

with reference to the above, I am directed to inform you that your prayer for

casual leave on 01.12.z;z3,alongwith station leave permission, from the morning

of 01.12.2023 till the morning of 04'12'2023, has been granted' The next seniormost

rudicar officer avairabre at the station wourd remain in charge of your court and office in your

absence.

Memo No. HC.VIt-t76l2OOg I tt73ll A dated

Copy to: I The Project Manager, Gauhati High Court'
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